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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

IANo 5 1n Gvil Appeal No.5618/2000

MP. AIl.T. PERMT OANERS ASSN. & ANR Appel I ant (s)
VERSUS
STATE OF MADHYA PRADESH Respondent (s)

( For early hearing )
( Wth Ofice Report )

Date : 30/09/2002 This Matter was called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE K. G BALAKRI SHNAN
HON BLE MR JUSTI CE ARI JI T PASAYAT

For Appellant (s) Sudha Pal, Adv.

Ms.
Ms. Rani Chhabra, Adv.

For Respondent (s)

M. Prashant Kumar, Adv.

M. Vivek Tankha, Adv. Genl.
M. B.S. Banthia, Adv.

UPON hearing counsel the Court made the follow ng

ORDER
........ e N
. SP2
Li st the appeal within six nonths.
. SP1

Kal yani . (S. L. GOYAL) @@
COURT MASTER @@
A



